Government of Jammu and Kashmir

Planning Development & Monitori
ng De
Civil Secretariat, J&Kg b

La i

Notification,
Jammu, the 13t of December, 2019,

50 D™ - In exercise of the powers conferred by sub-section (2 of secti

ect
census Act, 1948, the Governmeqt hereby appoint Sh, Rohit Kans(al}{lAS) Fl’?irr:c?pg{
secretary to Government, Planning Development and Monitoring DEpathent as
coordinator for the Union Territory of Jammu and Kashmir to supervise the Census

Operation, 2021 and updation of National Population Regist ithi :
Termitory of Jammu and Kashmir . gister  within the Union

By order of the Lieutenant Governor.. [ ( i I

lPrinc’rpaI Secret overnment
_ QQ Planning Developntént & Monitoring Department

No: PD/PFD/Census/2019/58 Dated:13.12.2019

Copy to the:
1. Registrar General and Census Commissioner, India, NDCC Building-1l Jai Singh

Road, New Delhi for information.
2. All Financial Commissioners.
3. Director General Police, J&K.
4. All Administrative Secretaries to the Government.
5. Chief Electoral Officer, J&K.
6. Divisional Commissioner Jammu/Kashmir.
7. Director General IMPARD, J&K.
8. All Heads of Departments.
9. Director Information, J&K.
10.  All Deputy Commissioners.
1. Director Census Operations, J&K Sub office, 285-A, Krishna Nagar Jammu.
12.  Registrar General, J&K High Court.
13. Director Archives, Archaeology & Museums.
14. Secretary , J&K Legislative Assembly.
15 General Manager, Govt. Press Jammu/Srinagar.
6. Private Secretary to Hon'ble Lieutenant Govemor.
17, Private Secretary to Chief Secretary.
8. Private Secretary to Principal Secretary 0 Govt., PD&MD.
19, Stock file/Website, PD&MD.



